
MMiinnuutteess  ooff  tthhee  mmeeeettiinngg  ooff  tthhee  CCoommmmiissssiioonn  hheelldd  oonn  44..1122..22000077  
  
PPrreesseenntt::  --  
  
A.  Shri Wajahat Habibullah, Chief Information Commissioner 
B.  Smt. Padma Balasubramanian, Information Commissioner 
C. Shri A. N. Tiwari, Information Commissioner 
D.  Prof. M. M. Ansari, Information Commissioner 
E.  Dr. O.P. Kejariwal, Information Commissioner 
F.  Secretary, JS (TK), Deputy Secretary (PP), Under Secretary (DCS), 

Under Secretary (G Subramanian) assisted the Commission. 
  
22..  PPrrooff..  KK  KK  NNiiggaamm,,  LLeeggaall  AAddvviissoorr  aatttteennddeedd  tthhee  mmeeeettiinngg  aanndd  aapppprriisseedd  
tthhee  CCoommmmiissssiioonn  aabboouutt  tthhee  CCoouurrtt  ccaasseess  ffiilleedd  aaggaaiinnsstt  tthhee  CCIICC  iinn  DDeellhhii  HHiigghh  
CCoouurrttss..    HHee  iinnffoorrmmeedd  tthhee  CCoommmmiissssiioonn  tthhaatt  ssoo  ffaarr  aabboouutt  1122  ccaasseess  hhaavvee  bbeeeenn  
ddiissppoosseedd  ooff  bbyy  tthhee  HHoonn’’bbllee  CCoouurrtt,,  DDeellhhii..  
  
  TThhee  CCoommmmiissssiioonn  hhaass  ddiirreecctteedd  tthhaatt  PPrrooff..  NNiiggaamm  wwiillll  mmaakkee  aavvaaiillaabbllee  
tthhee  jjuuddggmmeennttss  ooff  HHoonn’’bbllee  HHiigghh  CCoouurrtt  ttoo  NNIICC//DDSS  ((PPPP))  ssoo  tthhaatt  tthhee  
jjuuddggmmeennttss  ooff  tthhee  CCoouurrttss  aarree  uuppllooaaddeedd  oonn  tthhee  wweebbssiittee  ooff  tthhee  CCoommmmiissssiioonn..  
  
3. The Commission further directed Prof. Nigam to move a request 
before the Supreme Court that all the writ petitions filed involving the CIC 
in various High Courts may be transferred to the apex court or the High 
Court of Delhi only.   
 
4. Engagement of lawyers by the CIC is required to be vetted by the 
Ministry of Law.  However, one time clearance from Ministry of Law may 
be sought from them since ours being a quasi judicial authority could 
require such engagement as part of our regular activity. 
 
Agenda 2:  A letter from Shri Bimal Khemani of Aligarh 
 
5. Suggestions from Shri Khemani of Aligarh have been noted. 
 
6. Secretary, CIC apprised the Commission that she had requested the 
HUDCO to provide some more space in August Kranti Bhawan for the 
Central Information Commission to which she received a letter in which 
HUDCO had indicated that CIC should participate in open bid which does 
not appear to be practical.  The Commission directed that the matter may 
be resolved with assistance of the Secretary, Ministry of Poverty 
Alleviation and Urban Employment. 


